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Setting up of National Franchising
Corporation

1853. SHRI CHINTAMANI PANI-
GRAHI: Will the Minister of COM-
MERCE be pleased to state:

(a) whether Government are cotsi-
dering tp set up a National Franchis-
ing Corporation; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE (SHRI
KHURSHEED ALAH KHAN): (a) No,
Sir,

(b) Does not arise.

Import of Iron and Steel Materials

1854. SHRI SUBODH SEN: Will the
Minister of STEEL. AND MINES be
pleased to state:

(a) whether Government are plan-
ning to import 1.75 lakh tonnes of iron
and stee] materials during 1981-82;

(b) if so, what would be the price
of that steel; and

(c) whether Government propose to
allot the entire imported stock to the
large scale ang medium scale sector
and that from domestic sources sup-
plied to the State Small Industries Cor-
porations?

THE MINISTER OF COMMERCE
AND STEEL AND MINES (SHRI
PRANAB MUKHERJEE): (a) The
current import policy provides for
import of some categories directly ty
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Actlial Users and somte oftiers are
canalised. The quattities to be tmipor.
ted are likely to be substantidlly higher
than 1.75 lakh tonnes.

(b) The price would depend on vari.
ous factors Iike the category involved,
the specification, the time of import,
the source of import efc.

(c) No, Sir.

Recruitment in National Alumina Com-
pany (Orissa)

1855. SHRI K. PRADHANI: Wil tne
Minister of STEEL. AND MINES be
pleased to state:

(a) whether it is a fact that the re-
cruitment of Staff has been started in
the National Aluminium Company,
{Orissa);

(b)_if so, the details regarding the
number of staff recruited so far, cate-
gory-wise;

(¢) whether Government have ad-
opted the policy as per rule lo give
preference while recruiting the local
condidates for job carrying basic paY
up to Rs. 800/- pm. and below; and

(d) it so, the details thereof?

THE MINISTER OF COMMERCE,
STEEL. AND MINES (SHRI PRA-
NAB MUKHERJEE): (a) and
(b). For initial manning, the Nation-
al Aluminium Company Limited
(NALCO) has recruited the following
staff mostly on transfer/deputaﬁon
from the Bharat Aluminium Company
Limited other public sector undertak-
ig or the Orissa Government:—

Officers 46
Regular Staff 3y
{Non-executives)

Total 85
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Regular recruitment of officers arxd

staff for the company is under proces-
sing.

(¢) and (d). The policy of the Gov-
ermment in regard to recruitment in
public sector enterprises is that posts
carrying pay scales, the maximum of
which is less than Rs. 800/~ p.m.,
should be made only though the Na-
tlonal Employment Services and other -
sour¢es can be tapped only if the Em-
ployment Exchanges issue a nou-avail-
ability certificate.
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